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EIm Mod to Remakiing Slate 
Aasenblfes

2562 SHRI KANWAS LAL 
GUPTA: Will the Minister of LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state:

(a) whether there is any proposal 
to hold elections before March, 1978 to 
those Aaiecnblie^ to which Sections 
were not held In Jvie, 1977;

•
(b ) whether Government have 

consulted the concerned Governments 
in this regard; and

(e) if so, the reaction of Hie Gov­
ernment* ot  those States thereto?

THE MINISTIR OF LAW, JUS- 
TICE AND COMPANY AFFAIRS 
(SHRI SHANT1 BHUSHAN): (a)
It is proposed to hold the election to 
the Nagaland ^ Legislative Assembly 
during 1977 after the monsoon sea­
son. There ie no proposal for bold­

ing election to the Legislative As­
sembly of any other State before
March. 1978.

(b) No, Sir.

(c) Does not arise. %

Fly Over-Bridge in Siliguri

2563 SHRI K. B. CHETTRI: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether it is a fact that the 
construction of a fly over-bridge in 
Siliguri near old Railway Station is 
under the consideration of Govern, 
meni; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS 
(PROF MADHU DANDAVATE):
(a) Yes.

(b> The Government of West Ben­
gal have a proposal to construct a 
fly over-bridge near Siliguri Town 
Railway Station in replacement of 
the existing level crossing and widen­
ing improvement to the approach 
roads. Details of the scheme are 
still being worked out by the State 
Gevemment. The broad features of 
the tentative scheme were examined 
by the Railway and the 9tate Gov­
ernment were informed that the 
Railway have no obj«4ion to the 
proposal. Further communication 
from th» State Government is await­
ed.

Railway Accidents

2564. SHRI K. T. KOSALRAl* 
Will the Minister of RAILWAYS be 
pleased to state:

(a) the number of railway accidents 
that took plate during the period 
from 18th March, 1976 to 17th Marsh. 
1977 together with the number of 
persons who lost their Hves and who 
w*re injured;




